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) whether it is a fact that rive
lakh maunds of sugarcane was sup-
plied to the factory in the last season
by these villages;

(c) if so, whether Government pro-
pose to provide the siding facilily at
the station; and

(d) if not, the reasons therefor”

The Deputy Minister of Railways
(Shri S. V. Ramaswamy): (a) Yes.
Sir.

(b) Not known to the Railway

(c) The provision of a siding at
Somar Gopalpur Station has heen
included 1n the Railway’s Works Pro-
gramme for 1958-59.

(d) Does not arise.
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Sleeping Accommodation for Second
Class Passengers

1888. Shri Assar: Will the Minister
of Raillways be pleased to state:

(a) whether it 1s a fact that thcre
1s no sleeping accommodation on
Railway trains for second claws pas-
sengers; and

(b) 1if so, the reasons therefor?

The Deputy Minister of Railways
Shri Shahnawaz Khan): (a) Yes

(b) It has not so far been decided
to provide sleeping accommodation 1n
TI class as this class of accommodation
s being abolished in stages

Sugarcane

1889. Shri Jadhav: Will the Minister
of Food and Agriculture be plrased to
1efer to the reply given to Unstarred
Question No 2572 on the 23rd Scptem-
»er, 1958 and state:

(a) the total amount of deposit.
taken from the agriculturists who have
supplied sugarcane to the factor.cs,
with a break-up of each factory;

(b) the amount of interest the fac-
torics are going to give to the agricul-
turists on thewr deposits, and

(¢) whether any directive has heen
given by the Central Government to
the State Government to toke step
for the return of the deposits to the
cane supplying agriculturists”

The Minister of Food and Agr'cul-
ture (Shri A, P. Jain): (a) Out of a
total deposit of Rs 9°19 lakhs Rs 2°086.
058 and 6-55 lakhs were taken by
Lak<hmiwadi, Sakarwad: and Raval-
gaon factories respectively.
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(b) Ravalgaon factory pays intcrost
at 6% per annum No interest is paid
by Lakshmiwadi and Saka:wad: fac
tores

(c) No, Sir The deposits are made
under mutual agreements and ‘re re-
turned after the close of the eason

Ravalgaon Sugar Factory

1890. Shri Jadhav: Will *he Mimis
ter of Food and Agriculture be pleac-
ed to state

(a) for how many days did the
Ravalgaon Sugar Factory 1tun during
the crushing season of 1957-53,

(b) how much cane was crushed

during the above season,

(¢) how much of the care crusncd
was of factory ownership, how ruen
was supplied by the agricul‘urists and
how much was supplied by the Dab
had: Co-operative Sugar Factory

(d) whether the Ravalgaon Sugat
Factorv has made recently inv change
in the cane crushing capac.t and

(¢) 1if so what 1s 1its crusniig taba
city at present”

The Minister of Food and \gricul
ture (Shrt A P. Jain) (a) 131 days

(b) 162,305 tons

(c) (1) 75,875 (1) 75,019 wd (m)
11,411 tons respectively

(d) The factory has been sranted
a licence to 1ncrease 1ts capacitv from
850 to 1200 tons of cane pcr day
The expansion 1s to be completed by
1959-60

(e) About 900 tons cant per da

Homocopathic Enquiry Committee

1891. Shri Mohan Navak Will the
Minister of Health be pleascd to stat
what steps have been taken to impie
ment the recommendation< of the
Homoeopathic Enquirv Committec?

The Minister of Health (Shri Kar-
markar): The recommendations of
the Homoeopathic Enquiry Committee
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were examined by another Committee
appointed m 1955 under the chairman-
ship of Dr D T Dave The Dave
Committee rccommended the estab
hshment of a Central Council of
Homoeopathic System of Medicine with
the object of achieving umiform stan-
dards 1n respect of education and
practice of Homoeopathy The recom-
mendations of the Dave Committee
were referred to all the State Gov-
ernments for their remarks The Cen-
tral Council of Health at their meet-
ing held m January, 1958, recom-
mended that 1t should be left to the
individual State Governments to take
such steps as they considered practi-
cable and desrable for the develop-
ment of Homoeopathic System cf
Medicine

Telephone Recelvers

1892, Shri A, K. Gopalan: Will the
Minister of Transport and Communica-
tions be pleased to state

(a) whether 1t 1s a fact that the
Calrutta telephone authorities are
‘wetigating the allegation of 10ain-
tenince of about 12 telephone receivers
¢t 1n the silver katrt i Cotton
Street Caleutta,

(b) 1f so, whether the investigation
< over, and

fc) the mam points of the report
of the investigation?

The Minister of Transport and Com-
munications (Shri 8. K. Patil): (a)
No

(b) and (¢) Do not arise

Emplovment in Merchant Navy

fShri A K. Gopalan:

1893 _Shrs Kunhan:

Will the Minister of Transport and
Communications be pleased to state

(a) whether the Director Geueral
of Shipping has objected to the Em-
plovment of boys who have passed





